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‘c) wh= h=r ¢ ¢l internal trading
15 p -~missible to the foreign subsidia-
ries under FERA:

(d), whe her any action has been
taken against the  elinquent mana-
gement of this company in this regard:
and

(e) whether Hin lustan Lever s
sull persisting with such pra tices
under the cover of newly cotned
words like ‘Processed Triglveerides™ ?

THLE DEPUTY MINISTLR INTHE
MINISTRY OF CIVIL SUPPLIES
SHRI BRAJA MOHAN MOHAN-
TY (a) Yes, Sir.

(b) The raw materials wsed  an
the manufacture of  vanaspati are
imported oils allotted by the Governe-
ment and indigenous ol purchased
hylh{'\".maup.ui {actorvin the ma ket.,
There is no evidence of the Company
having diverted the  imported ol
allotted to it in the openmarket daring
1974, nor has 1t admted  having
done so.

(¢)and (d). Donot arise,

¢) This would bhe  vor Jooked
wio,

Allotment of Flats by D.D.A,

.‘1"5'0‘ SHRI ERA ANBARASU:
Will the Minister of WORKNS AND
HOUSING  be pleased 1o state:

- (a) who is the competent utho-
Nty in the DDA w0 allot MIG,
LIG, and WS houses flats 1o ersons

having income in  the category of

HIG, MIG and LIG re pu.'l\{]\

(b} whether that  authority has
OxXeesed s a’ ove mentioned  powers
moanv case: nrd

(c) if so, on wha' con:ideration
and the lit of persons to  whom
flats have Leen allotted in relaxation
of the normal pre cribed procedure
oltre D.D.A. ?
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THE MINISTER OF PARLIA-

MENTARY

AFFAIRS AND

WORKS AND HOUSING /SHRI
BHISHMA NARAIN SINGH ) :

(4, The DDA

has  reported that -

the Chairman '\Vice-Chairman can
exercise their discretion o e i(iiu:;
such cases in view of the powers

deleczated 10

them ln' the

Avthorite for making allotmen's on
comnassidnate oronnds.

b, and [he DDA has
reported that the \.ce-
Cuharrman Il'll‘lllll”‘_\' (‘-vn(loncs

the difference of

the ncome of t

registered person marginally txrutls

or alls shore of

the Lincome mit

fixed for a particular caecgory n
which he 1s registered. The DDA -

has also reported that thee s no

such case durine the vear 1680-81.
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